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maximum of Rs.7 lakh for a GP having up to 150 households, Rs.12 lakh up to 300
households, Rs.15 lakh up to 500 households and Rs.20 lakh for GPs having more
than 500 households. Funding for SLWM project under NBA 1s provided by the
Central and State Government in the ratio of 70:30. Any additional cost requirement

1s to be met with funds from the State/GP
Availability of drinking water

F1901. SHRT RAGHUNANDAN SHARMA: Will the Minister of DRINKING
WATER AND SANITATION be pleased to state:

{a) the details of fully and partially covered areas of the country with regard
to availability of potable water and the areas where the quality has been affected,

State/Union Territory-wise;

(b) the steps taken for providing potable water in all the habitations of the

country;

{cy whether a part of the population has to cover a distance of more than

half a kilometre to get potable water;

{dy if so, the details along with the percentage thereof, State/Union Territory-

wise; and
(e) the steps taken by Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI BHARATSINH SOLANKI): (a) In the National Rural Drinking
Water Programme (NRDWP) the norm for providing drinking water in rural areas
has been fixed at 35 liters per capita per day (Ipcd) during the Twelfth Five Year
Plan. As per the data entered by the States on the Integrated Management
Information System (IMIS) of the Ministry, as on 1.4.2013, out of the 16,92,251 rural
habitations in the country, 6,57,693 habitations are fully covered, 9,51,764 habitations
are partially covered and 82,794 habitations are quality affected. The State/UT wise
details are given in the Statement-1.(See below)

{(b) Drinking Water supply 1s a State subject. The Government of India

TOriginal notice of the question was received in Hindi.
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provides financial and technical assistance to States under the NRDWP to
supplement their efforts to provide adequate safe drinking water to the rural
population. Under the NRDWP, the State Governments are vested with the powers
to plan, execute and implement drinking water supply schemes. The State
Governments, in consultation with the Ministry, prepare Annual Action Plans each
year, to implement rural water supply schemes to cover partially covered and quality
affected habitations and for other activities. The funds allocated, released and utilized
by the States under NRDWP for drinking water schemes in their respective States

in the last three years and present year are given in the Statement-II {See below).

{c) to (e) As per the Census 2011, 22.1% of the rural households have to fetch
drinking water from a distance of more than 500 meters in rural areas. The State/UT

wise details are given in the Statement-1I1 (See below).

In the Twelfth Five Year Plan, there will be a major shift of emphasis towards
piped water supply with the goal of providing at least 50% of the rural population
with at least 55 Ipcd within the household premises or at a horizontal or vertical
distance of not more than 100 metres from their households without barriers of social
or financial discrimination. Similarly, at least 35% of the rural households will be
provided piped water supply with a household connection This Ministry started
monitoring the coverage Individual Households with Piped Water Supply in the year
2013-14 and against a target of 18,36,687 rural households 13,10,511 have been
covered as on 06.02.2014.

Statement-1

The State/UT wise details of raral habitation with respect to
drinking water supply with 55 LPCD as on {01/04/13)

SI. No. State Total Fully Covered Partially Quality
Habitations  Habitations Covered Affected

Habitations Habitations

1 Andhra Pradesh 12176 18674 49053 3549

2 Bihar 107640 28190 63863 10587
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1 2 3 4 5 6
3 Chhattisgarh 73563 17603 50372 5588
4 Goa 37 279 68 0
5 Gujarat 34415 32177 2031 207
6 Haryana 7336 5539 1786 1
) Himachal Pradesh 53604 29911 23693 0
8 Jammu and Kashmir 15613 224 15389 0
9 Jharkhand 119667 66953 52642 72
10 Karnataka 59753 5581 50065 3207
11 Kerala 11883 859 10131 893
12 Madhya Pradesh 127169 83390 41659 2120
13 Maharashtra 100712 687 98731 1294
14 Odisha 157296 45999 102297 Q000
15 Pumyab 15335 6049 8147 239
16 Rajasthan 121133 38316 58976 23841
17 Tamil Nadu 98179 480 97213 486
18  Uttar Pradesh 260110 25272 52 786
19  Uttarakhand 39142 618 38485 39
20 West Bengal 98120 13285 82128 2707
21 Arunachal Pradesh 5612 152 5346 114
22 Assam 87888 1850 73159 12879
23 Manipur 2870 4 2866 0
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1 2 3 4 5 5
24 Meghalaya 9326 31 9205 QO
25 Mizoram 777 33 739 0
26 Nagaland 1500 a7 1330 7
27 Sikkim 2084 142 1942 0
28 Tripura 8132 106 3023 5003
2 Andaman and 503 285 218 0
Nicobar Islands
30  Chandigarh 18 0 18 0
31  Dadra and Nagar 70 0 70 0
Haveli
32 Daman and Diu 21 0 21 0
33 Delh 0 0 0 0
34 Lakshadweep 9 0 9 0
35  Puducherry 248 2 237 9
ToraL 1692251 657693 951764 82794
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State-wise Opening Balance, Allocation, Release and Expenditure under

NRDWP during last three vears and current year

Sl 2010-11 2011-12
No State/UT 0. B. Alloc. Rel.  Expdn. 0.B. Alloc Rel.
1 2 3 4 5 6 7 8 9
1 Andhra Pradesh 149.79 491.02 55874 42338 28520  546.32 462 .47
2 Bihar 578.10 34146 17073 42591 32292 37498 330.02
3 Chhattisgarh 56.36 130.27 12201 9777 82.13 143.57 136.06
4 Goa 3.08 5.34 0.00 1.16 1.92 5.20 5.01
5 Guyjarat 70.10 542,67 60910 52729 180.09  478.89 571.05
6 Haryana 75.62 23369 27690 201.57 150.65  210.51 23774
7 Himachal Pradesh 31.60 13371 19437 16559 60.38 13147 146.03
8 Jammu and 25866 44922 46891 50652 23369 43621 42042
Kashmir
9 Tharkhand 89.82 16593 12995 128.19 91.63 162,52 148.17
10 Karnataka 19139 64492 70380 57393 32821 6871l 66778
11 Kerala 4.15 14428 15983 13797 27.84 144.43 113.39
12 Madhya Pradesh 58.95 39604 38833 32494 12234 371.97 29278
13 Maharashtra 23244 73327 71842 T13.79 237.06 72835 718.35
14 Odisha 61.62 20488 29476 211.11 148.71 206.55 171.05
15 Punjab 4.02 82.21 106.59 108.93 1.68 88.02 123.44
16 Rajasthan 34843 1165.44 109948 85282 595.09 108357 1153.76
17 Tamil Nadu 593 31691 39353 303.41 96.05 330.04 42955
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The State-wise Opening Balance, Allocation, Release and FExpenditure under

NRDWP during last three vears and current year

(Rs in Crore)
2012-13 2013-14*

Expdn. O.B Alloc Rel. Expdn. 0. B. Alloc Rel. Expdn.
10 11 12 13 14 15 16 17 18
446.37  301.3 563.39 485.14  672.82 113.62 635.43 55882 431.46
36730 28565 484.24 224.3 293.09 217.82 432.38 168.65 204.53
141.12  80.82 168.89 148.64 162.85 67.61 133.13  119.81 97.84

1.16 591 6.07 0.03 0 595 5.50 0 0
467,70 327.59 578.29 71747 79793 247.13 533.72  390.77 24217
34471 43.98 250.24 313.41 275.54 85.59 22945 21583 243.11
14597  61.94 153.59 129.9 124.06 67.78 13851 5192 3376
507.07  147.04 510.76 4745 48800 14195 46243 36517  258.32
16984 7431 191.86 24343 20487 12236 17285 16034 15938
78285 213.14 922,67 869.24 87478 25664 B68.76 B00.39 33751
126.98 16.08 193.59 249.04 193.62 9331 15558 137.01 146.66
37930 3582 447.33 539.56 426.56 148.82 404.80  370.13 278.26
642.20  320.1 807.96 846.48 614.32 552.26 788.47 326.14 23983
23660 8434 24391 210.58 249.39 67.61 22735 20078 126.44
122.32 3 101.9 144.27 121.22 26.04 96.89 100.23 79.04
1429.18 319.68 1352.54 1411.36  1314.18 416.86 1231.05 1248.13 1002.97
28760  240.27 39482 570.17 625 185.44  273.62 279.63 343.28
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18 Uttar Pradesh ~ 189.78  899.12 848.68 933.28 10518  843.30  802.32

19 Uttarakhand 10392 13939 13641 5544 18489  136.54 7557

20 West Bengal 37575  418.03 499.19 36331 44485 34360 34251

21 Arunachal 12.02 12335 19999 176.46 36.79 120.56 18483
Pradesh

22 Assam 59.32 446,64 48748 480.55 69.94 435.58 522 .44
23 Manipur 2522 54.61 5277 69.27 8.72 5339 47.60
24 Meghalaya 11.56 63.48  B4.88 70.47 26.11 6l.67 95.89
25 Mizoram 21.38 46.00 61.58 38.02 24.94 39.67 38.83
26 Nagaland 5.10 79.51 7752  80.63 1.99 81.68 80.91

27 Sikkim 0.59 26.24 2320 19.27 4.78 28.10 69.19
28 Tripura 19.18 5717 7466 67.20 27.53 56.20 83.86
29 Andaman and 0.00 1.0l 0.00 0.00 0.00 0.00

Nicobar Islands

30 Chandigarh 0.00 0.40 0.00 0.00 0.00

3l Dadra and 0.00 1.09 0.00 0.00 0.00 0.00
Nagar Haveli

32 Daman and Diu  0.00 0.61 0.00 0.00 0.00 0.00

33 Delhi 0.00 4.31 0.00 0.00 0.00 0.00

34 Lakshadweep 0.00 0.24 0.00 0.00 0.00 0.00

35 Puducherry 0.00 1.54 0.00 0.00 0.00 0.00
ToTaL 3043.88 8550.00 8941.81 8078.18 3901.61 8330.00 8474.02

*As on 04/02/2014
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10 11 12 13 14 15 16 17 18
754.20 159.9 1060.87 980.06 600.77  539.18 023.19 79493 582.21
11865 141.74 159.74 7428 139.62 76.41 14558  87.61 71.64
52141 26596 523.53 50236 57454 29868 49063 419.63 478.1
21431 9.21 14532 22322 22098 11.46 201.23 21316 103.47
468.61 12751 52571 659.21 504.02 199.82 470.00  438.71 400.64
47.03 9.29 69.99 66.21 59.11 16.38 58.76 27.93 2354
85.44 36.83 73.96 97.61 101.44 34.12 92.18 8876 50.28
54.03 9.74 48.35 47.92 32.87 258 38.42 35.01 8.53
81.82 1.1 110.25 110.2 108.56 3.69 56.66 48.74 31.86
24.49 4971 36.69 32.36 38.89 44.95 16.88 18.86 44.56
108.39 4.03 70.66 100.59 99.36 6.27 59.29 63.51 48.39

0 1.15 0.78 0 0.78 1.04 0.03 0
0 0 0 0 0 0.00 0.00 0
0 0 0 0 0 0.00 0.00 0
0 0 0 0 0 0.00 0.00 0
0 0 0 0 0 0.00 0.00 0
0 0 0 0 0 0.00 0.00 0
0 1.75 0.88 0 0.88 1.59 0.06 0
9079.65 3375.69 10290.02 104732 10008.48 407521 934537 7730.69 6079.78
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Statement-IIT

Distance of availability of Drinking Water from households (State-wise)

Rural
S1 No. State Within the Near the premises Away
premises {(=500m) (>500m)

1 2 3 4 5
1 Jammu and Kashmir 3550 3510 2940
2 Himachal Pradesh 5190 3790 10.20
3 Punjab 81.70 12.70 570
4 Chandigarh 85.40 13.00 1.60
5 Uttarakhand 45.40 34.50 2010
6 Haryana 56.30 27.50 1620
7 Delhi 64.10 2550 1040
8 Rajasthan 21.00 4710 31.90
g Uttar Pradesh 4410 4190 1410
10 Bihar 4710 4040 12.60
11 Skkim 410 3510 22.80
12 Arunachal Pradesh 31.40 4220 2640
13 Nagaland 20.10 48.50 31.40
14 Manipur 8.00 51.30 4070
15 Mizoram 6.40 61.60 3210
16 Tripura 2450 3590 3960
17 Meghalaya 1480 4730 3790

18 Assam 50.40 2930 20,40
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1 2 3 4 5
19 West Bengal 3050 3790 31.50
20 Tharkhand 11.70 51.90 3640
21 Odisha 16.00 4550 3850
2 Chhattisgarh 10.30 5930 3030
23 Madhya Pradesh 13.00 5090 36.10
24 Gujarat 4830 3320 1850
25 Daman and Diu 72.60 24.60 230
2% Dadra and Nagar Haveli 30.60 48 4 1900
27 Maharashtra 4290 3750 19.60
28 Andhra Pradesh 3150 4460 2390
2 Kamataka 26.60 48.60 24.80
30 Goa 71.20 20,60 8.20
31 Lakshadweep 7980 1990 030
32 Kerala 72.90 1630 10.80
33 Tamil Nadu 17.00 74.80 8.20
3 Puducherry 60.70 3720 210
35 Andaman and Nicobar 4710 3530 17.60

Islands

Inpia 35.00 4290 2210

NSSO report on status of sanitation

1902. SHRI CHANDAN MITRA:
SHRI PALVAT GOVARDHAN REDDY:
Will the Minister of DRINKING WATER AND SANITATION be pleased to

state:



